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{rs'erqoqfi frE oTtrfiqur,/ NATIoNAL coMPANY LAw TRIBUNAL

udr ild, d-o-a'
{fi. fr. ai oqetr, AEft ts,

6'r'Floor, Block-3'
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R.rtq / Dated: 9th August 2021

ORDER

There shall be Special Bench on 10.g.202r to attend the matters listed betbre Hon'ble Shri

Bhaskara pantula Mohan, Acting president and *,ron'ble Shri I'remant Kumar Sarangi, Member

(rechnicar) Hon',bre shri Hem.a- .:::i:'r:1"y":H5t:::T:l?,i#i,11";r*' Speciar

S:"ffi}t #lrt';#:1ffi.o#'vid"o coir"ren"". rhe bench shail comprise or:

'T' Nl^r, Dolhi- court No' I (Spl Bench)
al Bench at NCL

1. Shri Bhaskara Pantula Mohan' Acting President

2. Shri Prasanta Kumar Mohanty' Member (Technical)

TheConstitutionofBenchisaspersection4lg(3)oftheCompaniesAct,20l3.

This is in partial modification of order of even number ilated 25'6'2021 for 10'8'2021

only.

ThisissueswiththeapprovalofHon'bleActingPresident,NCLT.

Copy to:-

1.

2.

3.

4.

P.S. to Hon'ble President, National Company Law Tribunal' New Delhi'

Hon'ble Members, National Company I'aw Tribunal'

Secreatry, National Company l-aw Tribunal'

otficers of National company Law Tribunal, principal Bench, New Delhi/Kolkata/Mumbai/

chennai/Ahmedabad/Allahabad/Bengaluru/chan<ligarh/Guwahati/Hyderabad 
I Jaipurl cuttacu

Kochi/ Amaravati/lndore'
pS to Joint Secretary, (Sh. Gyaneshwar Kumar Singh) Ministry of corporate Affairs' New 

..

Delhi.

NCLT'web site/ Notice Board'

The Institute of Chartered Accountants of India' ITO' New Delhi'

The Institute of company Secretaries of India, ICSI' House 22' Institutional Area' Lodhi

liSi;Iil::1.?,o,l)ro.o.oi,n,unts of rndia, cMA rrhawan, 3 rnstitutionar Area, r,odhi Road'

5.

6.

7.

8.

9.

New Delhi-110003

10. All Bar Council'

(Shiv6.am B6irwa)
Registrar, NCLT


